
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3164 116 3280 124 2 126 146 3 149 3142 115 3257 -0.70 -0.86 -0.70 11 0 11 217 27 244

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3776 3328 7104 119 281 400 225 227 452 3670 3382 7052 -2.81 1.62 -0.73 5 33 38 377 703 1080
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF NOVEMBER, 2016
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